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THE HIGH COURT OF ORISSA: CUTTACK 

NOTIFICATION 

The 16th July, 2024 

 

No.1349/R.─ In exercise of the powers conferred under sub-rule (b) of the Rule -16 

of the “The High Court of Orissa Guest House Rules, 2023”, the Chief Justice has been 

pleased to make the following Rules further to amend “The High Court of Orissa Guest 

House Rules, 2023”, namely; 

 

1. (a) These Rules shall be called “The High Court of Orissa Guest House 

(Amendment) Rules, 2024”. 

(b) They shall come into force on the date of their Notification. 

 

           2.  The High Court of Orissa Guest House (Amendment) Rules, 2023 notified vide 

Court’s Notification  No.  1287/R., dated the 16th October, 2023 is hereby repealed with 

immediate effect. 

 

 

                                                                                      By Order of Chief Justice  

       PRAVAT KUMAR RAJGURU 

                                                                                     REGISTRAR (JUDICIAL) 
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